NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 02.06.2026 (TUESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Terdal Urban Souharda | Mr. Ankur Goel
(Ins) No. 259/2026 Co-Operative Society
Ltd through its
Authorised Signatory
Mhaveer Honnappa
Goudanna
Vs
Triveni Education
Society & 5 Ors.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Mariyala Jagan Mohan | Mr. Sandeep Kumar
(Ins) No. 268 /2026 Suspended Director & Ambalavanan
For Stay Shareholder of Spectra
IA No. 755/2026 India Ecoprojects Pvt
For Exemption Ltd
IA No. 756/2026 Vs
Aditya Birla Capital Ltd
(With Defects) & Anr.
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | IA No. 348/2026 Kunaparaju Mr. Yogesh Jagia Mr. Vijayakumar Reddy
(For Condone Delay) Sudharshan Varma Thummalapalli R1
in Suspended Board of
Comp App (AT) (CH) Director of Bharat
(Ins) No. 112/2026 Waterfront Pvt Ltd
For Stay Vs
IA No. 346/2026 IL & F'S Financial
For Exemption Services Ltd & 2 Ors
IA No. 347/2026
4. | Comp App (AT) (CH) Kunaparaju Mr. Yogesh Jagia Mr. T Vijayakumar
(Ins) No. 399/2023 Sudharshan Varma, Reddy- R1
For Stay Suspended Board of
IA No. 1228/2023 Director of Bharat
Waterfront Pvt Ltd
Vs
IL & F'S Financial
Services Ltd. & Anr



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

5. | Comp App (AT) (CH) State Tax Officer Mr. EK Kumaresan
(Ins) No. 219/2024 State Goods and
For Stay Services Taxes Dept.,
IA No. 585/2024 Ernakulam
Vs
Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd &
Anr
WITH
6. | Comp App (AT) (CH) Arjun SV, Rep by PoA Ms. Lily Francis
(Ins) No. 222/2024 holder, Anoop Jain &
For Stay 4 Ors
IA No. 592/2024 Vs
Dileep KP, Chairman of
the Monitoring
Committee & Anr.
WITH
7. | Comp App (AT) (CH) Dr. Jose Paul and Mr. Pradeep Joy
(Ins) No. 298 /2024 Marina Jose & 10 Ors.
For Stay Vs
IA No. 788/2024 Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd
WITH
8. | Comp App (AT) (CH) Mathew Francis Alpatt | Mr. Pradeep Joy
(Ins) No. 318/2024 & 17 Ors.
For Stay Vs
IA No. 845/2024 Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd
9. | IA No. 350/2026 Ravi Shankar Mr. K Rajendran Dr. SV Rama Krishna
(For Amendment) Gopalakrishnan R2 R3
in Vs
Comp App (AT) (CH) No. | Hyderabad Pollution
36/2025 Controls Ltd & 2 Ors
10. | Comp App (AT) (CH) Reji Abraham Mr. Sumesh Dhawan Mr. ML Ganesh R1
(Ins) No. 477/2025 Suspended Managing
For Exemption Director of Aban
IA No. 1357 & Offshore Ltd
1358/2025 Vs
For Stay Punjab National Bank
IA No. 1359/2025 & Anr
11. | IA No. 22/2026 Abhimanyu Raja Mr. DR Raghunath Mr. T Ravichandran R1
(For Stay) Managing (Suspended) Ms. MS Elamathi R2
in Director, Vijai Spinners
Com App (AT) (CH) (RJPM) Pvt Ltd
(Ins) No. 8/2026 Vs
Canara Bank & Anr.
WITH
12. | IA No. 23/2026 Abhimanyu Raja, Mr. DR Raghunath Ms. MS Elamathi

(For Stay)

in

Com App (AT) (CH)
(Ins) No. 9/2026

Suspended Director,
Vijai Spinners (RJPM)
Pvt Ltd & Anr.

Vs

A Arumugam
[Currently S.Rajendran)]
Liquidator of Vijai
Spinners(RJPM) Pvt Ltd




For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

13. | IA No. 703/2026 Phoenix ARC Pvt Ltd Mr. Adarsh Ramanujan | Mr. Arun Karthik
(To Adv. Hg.) Vs Mohan
in Sagar Power (Dandela)
Comp App (AT) (CH) Limited
(Ins) No. 52/2026 WITH
For Stay
IA No. 132/2026

14. | IA No. 704/2026 Phoenix ARC Pvt Ltd Mr. Adarsh Ramanujan | Mr. Arun Karthik

(To Adv. Hg.)

in

Comp App (AT) (CH)
(Ins) No. 53/2026
For Stay

IA No. 133/2026

Vs
Bhoruka Power
Corporation Limited

Mohan

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
15. | TA (AT) No. 256/2021 The Kerala State Ms. Rema Smrithi VK Mr. Aditya Verma R1
(Comp App (AT) (Ins) Pollution Control
No. 28/2021 Board & Anr.
For Stay Vs
IA No. 70/2021) Merchem Ltd& 23 Ors
16. | Comp App (AT) (CH) No. | KM Abdulla Ms. Telma Raju Mr. Vinod PV
57/2021 Vs
Kerala Chamber of
Commerce & Industry
17. | Comp App (AT) (CH) Bennet Property Ms. Shristi Widge Link Legal
(Ins) No. 100/2022 Holdings Company Ltd | Ms. Geethika MA Ms. Pooja Mahajan R2
For Stay Vs
IA No. 229/2022 The Liquidator, In the
& 316/2025 Liquidation of
For Directions Biodiversity
IA No. 267/2022 & Conservation (India)
821/2024 Pvt Ltd & Anr
18. | Comp App (AT) (CH) No. | Mekalai Rajkumar Mr. CV Vijayakumar Mr. EK Kumaresan
56/2024 Vs R2 R9
For Stay Chain-Sys (India) Pvt
IA No. 825/2024 Ltd & 8 Ors.
19. | Comp App (AT) (CH) Omkara Assets Mr. T Ravichandran Mr. Chirag Gupta- R1
(Ins) No. 426/2024 Reconstruction Pvt Ltd Mr. Bhagavath
Vs Krishnan- R2
Mantharasalam
Palanisamy & Anr.
WITH
20. | Comp App (AT) (CH) Omkara Assets Mr. T Ravichandran Mr. Chirag Gupta- R1

(Ins) No. 434/2024

Reconstruction Pvt Ltd
Vs

Mantharasalam
Palanisamy & Anr

Mr. Bhagavath
Krishnan- R2




21. | Comp App (AT) (CH) Raiz Bashirudeen Mr. Pradeep Joy Mr. Abraham Joseph
(Ins) No. 400/2024 Vs Markos
For Stay Tata Capital Financial
IA No. 1089/2024 Services Ltd.
WITH
22. | Comp App (AT) (CH) Dr. Badri Prasad Mr. Pawan Jhabakh Mr. Abraham Joseph
(Ins) No. 401/2024 Vs Markos R1
For Stay Tata Capital Financial
IA No. 1090/2024 Services Limited & Anr
23. | Comp App (AT) (CH) Pankaj Dhanuka, Ms. Madhupreetha Mr. Puneet Yadav- R1
(Ins) No. 470/2024 Liquidator of Lanco Elango Mr. Shah Rukh
Kondapalli Power Ltd. Ahmad- R2
Vs
Lanco Kondapalli
Power Ltd & Anr.
24. | Comp App (AT) (CH) No. | Research City Business | Mr. T Natraj Mr. S Rajagopalan- R1
21/2025 Solutions Pvt Ltd & 2
For Stay Ors
IA No. 261/2025 Vs
Vineela Balla & 3 Ors
25. | Comp App (AT) (CH) SLSPS Technologies Ms. Aakanksha
(Ins) No. 24/2025 Services LLP Nehra
For Exemption Vs
IA No. 106/2025 Adarsh Global Trades &
Services Pvt Ltd
26. | Comp App (AT) (CH) No. | Kovai Purani Finance Ms. S Manjula Devi Mr. Prithvi Raj JS
93/2025 Pvt Ltd & 4 Ors.
For Urgent Hearing Vs
IA No. 883/2025 S.Narayanaswamy
For Stay
IA No. 884/2025
27. | Comp App (AT) (CH) Superintending Mr. ST Raja
(Ins) No. 394/2025 Engineer, Pudukkottai
For Stay Electricity Distribution
IA No. 1146/2025 Circle, Tamil Nadu
For Direction Power Distribution
IA No. 1593/2025 Corporation Ltd& 2 Ors
Vs
Suriyabalaji Steels Pvt
Ltd, Rep by its
Liquidator
MS Viswanathan
28. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Mr. H Karthik Seshadri
(Ins) No. 421/2025 Vs R1 R2
For Stay ICICI Bank Ltd & 2 Ors
IA No. 1201/2025 WITH
29. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Mr. H Karthik Seshadri
(Ins) No. 422/2025 Vs R1 R2
For Stay ICICI Bank Ltd & 2 Ors
IA No. 1202/2025
30. | Comp App (AT) (CH) Thomas Pangaraj Mr. S Rajmakesh Mr. ML Ganesh R1

(Ins) No. 473/2025
For Stay
IA No. 1342/2025

Vs
Sripriya Kumar, RP of
Perfect International
Fabricators Pvt Ltd &
Anr

WITH

Mr. Athiban Vijay R2




31.

Comp App (AT) (CH)
(Ins) No. 485/2025
For Stay

IA No. 1379/2025

Thomas William
Pangaraj

Vs

Sripriya Kumar, RP
Perfect International
Fabricators Pvt Ltd &
Anr

Mr. S Rajmakesh

Mr. ML Ganesh R1
Mr. Athiban Vijay R2

32. | Comp App (AT) (CH) Elsa Tenny Mr. Pradeep Joy
(Ins) No. 497/2025 Vs
CJ Davis, IRP & Anr
33. | Comp App (AT) (CH) Kakanatil Siraj Mather | Mr. Pradeep Joy Mr. Akhil Suresh
(Ins) No. 556/2025 Abdul Rahman & Anr.
For Stay Vs
IA No. 1576/2025 Sreenivasan PR,
For Exemption Liquidator of Greenlace
IA No. 1577/2025 Builders & Developers
Pvt Ltd
34. | Comp App (AT) (CH) Indian Bank Ms. Varsha N Mr.AG Sathyanarayana

(Ins) No. 603/2025
For Stay
IA No. 1688/2025

Vs

AR Ramasubramania
Raja, Liquidator of Sri
Karunambikai Mills Pvt
Ltd

35. | Comp App (AT) (CH) JC Flowers Asset Mr. H Karthik Seshadri
(Ins) No. 42/2026 Reconstruction Pvt Ltd
Vs
Chennai Elevated
Tollway Limited
36. | Comp App (AT) (CH) A Mathiyalagan Mr. Sandeep Kumar

(Ins) No. 197/2026
For Stay
IA No. 564 /2026

(With Defects)

Suspended Director of
Mediclone Biotech Pvt
Ltd

Vs

Biotechnology Industry
Research Assistance
Council & Anr.

Ambalavanan

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

37. | Comp App (AT) (CH) Indra Marshal Power Mr. ML Lahoty Mr. M Velmurugan
(Ins) No. 367/2022 Pvt Ltd
For Stay Vs
IA No. 855/2022 Akshaya Irrigation
For Exemption Products Pvt Ltd
IA No. 856/2022

38. | Comp App (AT) (CH) BRS Health and Mr. K Gaurav Kumar Ms. I. Kalaivani, PCS

No. 13/2024
To Adv. Hg.
IA No. 1548/2025

Research Institute Pvt
Ltd

Vs

Dr. Bavaguthu
Raghuram Shetty & 2
Ors

R1-R3




39. | Comp App (AT) (CH) JDA Consultancy Ms. Shubharanjani Mr. B Dhanaraj

(Ins) No. 139/2024 Services Pvt Ltd Ananth
For Direction Vs
IA No. 375/2024 Rajashree Santhanam

Liquidator-Anandaram
Developers Pvt Ltd

WITH
40. | Comp App (AT) (CH) Jayapushpam Ms. Shubharanjani Mr. B Dhanaraj
(Ins) No. 194/2024 Investments and Ananth
For Stay Trading Pvt Ltd

IA No. 530/2024 Vs

Rajashree Santhanam
Liquidator- Anandaram
Developers Pvt Ltd

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

o

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),

or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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